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DELHI LEGISLATIVE ASSEMBLY

BULLETIN PART-11
(General information relating to Legislative & other matters)
Maondany . 20" February. 2005 /7 Phalguna 01, 1927 (Saka)

No. 130
Subjecet: “Fifth Jag Parvesh Chandra Memorial Cricket Championship”
Hon ble Members are hereby informed that a cricket match has been organised
. . . ’ =l - .
between the Delhi Vidhan Sabha X1 and Journalists X1 on the 25 February 2006 Saturday
at $.00 AN at National Stadium. New Delhi in the Momory of Shri Jag Parvesh Chandra.
a ereat Freedom Fighter and tormer Chiet” Executive Councillor of Delhi.
Hon ble Members are requested to kindly make it convenient to attend.
SIDDHARATH RAQO
SECRETARY

|5~



